Customs, Excise & Service Tax Appellate Tribunal

West Block II, R.K.Puram, New Delhi - 110066

Dated 07.01.2010

CIRCULAR

 A new link has been developed in the software of CESTAT by which acknowledgment of appeal/application can be issued to the appellant/respondent. It is therefore directed that acknowledgment of appeal, showing the appeals nos. may be issued to the litigant instantly across the appeal receiving counter by the concerned dealing clerk receiving the appeal.
The litigants may also insist for acknowledgement while filing the appeal, if the appeal is in order.
This issues with the approval of Competent Authority.
Sd/-
(S.Chandran)

Registrar

Copy to: 

1. SPS to President
2. P.A to Registrar, Dy. Registrar(Judicial)

3. Assistant Registrar/TO, Central Registry

4. All dealing clerk of Central Registry 

5. Notice Board, website/ Office copy etc.

